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       Vs. ITO (TDS-3), Pune. 
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  आदेश  / ORDER 
 PER INTURI RAMA RAO, AM:  

This is an appeal filed by the assessee directed against the 
order of the ld. CIT(A)-National Faceless Appeal Centre, Delhi 
[‘the CIT(A)’] dated 22.03.2022 for the assessment year 2015-16.   
2. At the outset, on perusal of the impugned order of the ld. 
CIT(A), we find that the ld. CIT(A) without giving any opportunity 
to explain the reasons for delay in filing the appeal before him, he 
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proceeded to dismiss the appeal on the ground of delay.  In our 
consideration opinion, the course of action adopted by the ld. 
CIT(A) would violate the principles of natural justice.  Hence, we 
remit the issue to the file of the ld. CIT(A) with a direction that the 
issue in appal may be decided de novo in accordance with law after 
affording reasonable opportunity of being heard to the assessee. 
3. In the result, the appeal of the assessee stands partly allowed. 

Order pronounced on this 22nd day of December, 2022. 
                    Sd/-                                    Sd/- 
(S. S. VISWANETHRA RAVI)                    (INTURI RAMA RAO) 
      JUDICIAL MEMBER                        ACCOUNTANT MEMBER 
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